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Government of Goa
OFFICE OF THE DEPUTY COLLECTOR & SUB DIVISIONAL MAGISTRATE

PERNEM GOA
Address: Government Office Complex, Pernem-Goa-403512

Office Phone No: 08322201142 Email: sdm-pernem.goa@nic.in
Date: 15-Dec-2025

Read:-

Certificate No.: REV062534263-44889

1. Application dated : 10-Dec-2025 of Shri. Dipin Shridhar Morzo.
2. Report No. 1 dated: 15-Dec-2025 of Talathi of Morgim.
3. Self Declaration sworn by Dipin Shridhar Morzo attached along with the application.

CASTE CERTIFICATE

This is to certify that Shri. Dipin Shridhar Morzo, aged 44 years, Son of Shridhar Rajaram Morzo r/o. H.No.: H.No.

1361, Tembwada Village Morgim of Pernem Taluka, North Goa District of the State of GOA, belongs to the Kharvi

(OBC) which is recognized as a Other Backward Class under the Government of India, Ministry of Welfare, resolution

No.12011/68/93-BCC(C) dated 10th September, 1993 and Resolution No. 12011/44/96-BCC(C) dated 6th December,

1996 respectively, and the resolutions dated 27/10/99 and 06/12/99 of the Ministry of Social Justice and

empowerment, Government of India, published in the Gazette of India/extra-Ordinary Part I, Section I dated 27/10/99

and 6/12/99 as also under Government of Goa Notification No.13-3-84-LAWD/OBC dated 12/6/1987 and 09/07/1987

and Notification No.13/1/97- SWD dated 3/3/1997 and Notification No.13/19/89/SWD/809 dated 26/4/2001 and

Notification No. 12011/9/2004-BCC dated 16/1/2006 and Notification No.13/13/2003-SWD/7430 dated 29/12/2006 &

No. 13/13/2003-SWD/1740 dated 22/6/2009.

Shri. Dipin Shridhar Morzo and his family is ordinarily resident in the H.No.: H.No. 1361, Tembwada of Village Morgim,
of Pernem Taluka of North Goa District of the State of GOA.

This is to certify that Shri. Dipin Shridhar Morzo as on date of issue of this certificate does not belong to the

Person/Section (Creamy Layer) mentioned in Column 3 of the Schedule to the Government of India, Department of

Personnel and Training O.M No.36012/22/93/ESTT (SCT) dated 08/09/93 circulated vide O.M. No.13-25-92/SWD/Part

dated 4/10/95.

It is further certified that Shri. Dipin Shridhar Morzo or his parents is/are not migrated to the State of GOA on or after
19/2/1968.

(Shivprasad Naik)
Deputy Collector & SDM

PERNEM-Goa

Place:- Pernem - Goa
Date:- 15-Dec-2025

1.The term Ordinary resides used here will have the same meaning as in Section 20 of the Representation
of the Peoples Act, 1950.

Notice:

This certificate is digitally signed and can be verified on www.goaonline.gov.in

ANNEXURE-A
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